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OR D tR DATE 1): 21. M2.201J7 

ti card Mr DKJ\4ohanty. Ld. ( &msel for the 

Applicant and. Mr U .13 Mohapatra, LU, Sr. Stkuldwo 

uunse1 for the R.espondenis oil wim a copy of this O.A.  

AS already been served. 

s is an application agamt I he punishment 

rier of withholding of' two inere.nients of pay without. 

cunudative e tft.ct. The Applicant is,  going to relire. oii 

29,02.2008 

It is found h'onl the record that the appeal 

petthon of the Applicant appears to be pending before 

..esponc1ent No.!. i.e. Sec-rettam to Government of India. 

N'tInIstry of Home Affair, New 1)el.hi suice 18.08 2006. 

Having heard both the parties and there being no obicctioii, 

he (Respondent No. I ) is directed to dispose of the appeal 

wt hi n two months from the date of receipt of this order. 

0. A. is disposed. ot accordmgiv 

Send copies of diis  order to the Respondents 

and free copies of this order hc vcn to; he (.d. Counsa[s 

for bosh 	iar.ic 
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